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1248 fcn.

DEATH OP SHRIMATI A. KALE

Mr. Speaker: I am sorry I âve to 
inform the House of the sad  demise 
of Shrimati AnaauyaNii Kale, a sit. 
ting member  of  the  House  from 
Bombay-Nagpur  Constituency,  who 
died this morning at Bangalore at the 
age of 62. She was the first nominat­
ed woman member of the old C.P. & 
Berar Legislative Council, Nagpur in 
1928.  She  was  elected  Deputy 
Speaker, C. P. Legislative Assembly 
in 1937,  She was also 4 member of 
the First Lok Sabha.

She has been a very  active  and 
prominent social worker.

We mourn the loss of Shrimati Kale 
and I am sure the House will join me 
in conveying our  condolences to the 
members of the bereaved family.

The House may stand in silence for 
a minute to express its sorrow.

The Members then stood in silence 
for a minute.

12-19 hn.

PAPERS LAID ON THE TABLE

Annual Report or Indian Telephone 

Industries  (Private)  Limited

The Minister of Transport and Com- 
mw!icaUons  (Shri 8. K.  Fatil):  I
beg to lay on the Table under Sub­
section (1) of Section  839  of  the 
Companies Act, 1956, a copy of the 
Seventh Annual Report of the Indian 
Telephone Industries  (Private) Ltd. 
for the year ended Slst March, 1957 
alone with  the Audited Accounts. 
[Placed in Library- See No. LT-765/ 
58.]

NomxcAnoMs under A ll India Instc- 
rtns cat Medical Health

Ifee Ntatter at Health (Slirl Kar­
markar);  I beg to lay on the Tfcble 
& copy at Notification No. G.S.R. 216,

dated the 5th April, 1958, under sub­
section (S) of Section 28  of the All 
India Institute at  Medical Sciences 
Act, 1956.  [Placed in Library.  See 
No. LT-766/58.]

Tripura Prevention op Food Adulter­

ation Rules

Shr! Kamarksr:  I beg to lay  on
the Table, under Sub-section 3 of Sec­
tion 24 of the  Prevention  of Food 
Adulteration Act, 1954, a copy of the 
Tripura Prevention of Food Adultera­
tion Rules, 1958, published in the Tri­
pura Gazette Notification No. F.5(3)- 
MPH/55,  dated the 2nd June, 1958. 
[Placed in Library. See No. LT-767/ 
58.]

Amendments to Prevention of Food 

Adulteration Rules

Shri Karmarkar:  I beg to lay on
the Table,  under  Sub-section 2 of 
Section 23 of the Prevention of Food 
Adulteration Act, 1954, a copy of the 
Notification No. G.S.R. 514 dated the 
28th June, 1958 making certain fur­
ther amendments to the Prevention of 
Food Adulteration Rules, 1955. [Placed 
in Library, See No. LT-768/58.]

Report or Eleventh  World  Health 
Assembly Delegation

Shri Karmarkar:  I beg to lay on
the Table a copy of the Report of the 
Indian Delegation  to  the Eleventh 
World Health Assembly held in Min­
neapolis  (U.S.A.)  in  May,  1958.
[Placed in Library. See No. LT-769/ 
58.]

Correction or  Answer  to  Supple­

mentary Starred Question No. 1247

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur):  I  beg to lay
on the Table a statement correcting 
the reply given on the 27th March,
1958 to a  supplementary  by  Shri 
K. T. K. Tangamani on Starred Ques­
tion No. 1247  regarding unwanted 
coinsfi [Placed in Library,  See 
No. LT-770/58.]




